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(a) the fundS aUocatad to the Indian 
Veterinary Raaearch 1nsIilQtAt, Izat Nagar 
during each of the last three financial years; . 

(b) whether these funds were .fully uil-
. ized; 

(c) if not,the reasons therefor; and 

(d) the amount allocated for 199-1-921. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) and (b). Sir, the funds albcatad . 
and utilised during the last three years are . 
given below: 

(in /alchs) 
Year Amount Aln()unt 

alIocaled utilised 

, 1988-89 1,135.00 115Q.,nI 

1989-90 1416.00 1416.22 

1990-91 1500.00 1429.22 

(c)Ouring 1990-91 As. 70.78 lacacould 
not be utilised due to non-completion of 
codal formalities. 

(d) As. 1570.00 lakhs. 

'j [English] 

Supply of Natural Gu to AnMcI Md 
......... In Qujand 

1469. DR. K.D. JESWANI:, Wli the 
Minister of PETROLEUM AND, NATURAL 
GAs be pleased to state: • 

'Ca) Ydwdwthere is any proposal uni:t.er 
the considenIIion of the, Governmn for 
supply of Natu,.. Gas to ~ and NadIad 
In Gujarat State; and 

(b) if so, the steps taken by the Gov.m-
ment so far? 

THE MINSTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHAt!lKAR-' 
ANAND): (a) and (b). Natu,.. gas is being 
supplied to Amul Dairy in Anand. No alloca-
tion of natural gas has '-'" made to any unit 
in Nadiad. 

,Banonu.ofDDT 

1470. PROF. - UMMAREDDY VE-
NKATESWARLU: WiHthe Miniaterof AGRI-
CULTURE be'pIeased to state: 

(a) whether several countries have 
ban~ the use of DDT in their respective 
countries; 

(b) if so, whether there Is any proposal 
, to ~ Jheu~~, 01::)1: and such other pesti-
cides in India also; and 

(c) 'if SO, the details thereof? 

THE MINISTER' OF STATE IN THE 
MINISTRY OF AGRICUL TURf (SIIIRt . 
MUllAPPALL Y RAMACHANDRAN): Ca) 
Yes, Sir. 

(b) and (c). The Government has set up 
an Expert Committee to review the contili-
ued use in India of pesticid .. data either 
banned or restricted fOr use in other coun-
tries. The Government have accepIed and 
implemented the recommendations on DDT 
and 14 other pesticides., 

The action taken'in respect. of DDT 
through a NotifIcaIion dabId 26th May, 1989 
includes: ' , 

(I) The UN of DDT in Agriculture hal 
bNnwlthclrawn.1nwty special clr-
cumetanc8I warrarting the UN of 
DDT for PIn Pn:UCtion MHk the 
S-orCermliGoWnmenlhave 
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been allowed to purchase. diraclly 
fro~ MIs. Hindustan InseCticides 
Umitad with the Stij:)ulalion that it 
would be used under expert Gov-
emmarltaJ suparvision. . 

~i) The usa of DDT for the Public 
Health Programme has been re-
stricted to 10,000 Mrs per annum 
except in case of ant major out-
break of Epidemic. 

80th AnnIverRry of African National 
eon .... 

1471. SHRIMAll DI. KUMARI BHAN-
DARI: Will the Minster of EXTERNAl AF-
FARS be pleased to slate: 

(a) whether the Government are aware 
of the recent celebration of 80th anniversary 
of AfrIcan National Congress OIg8nlsed bJ 
the World Youth Action Against ApIrilaid at. 
New Delhi; 

(b) If so, the outcome thereof; and 

(c) the steps taken by the Govemment 
to mobilise world for the eradication of apart-
heid? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI):(a) 
Yes, Sir. . 

(b) On this occasion India's support to 
the valiant struggle of the AfrIcan National 
Cong .... and our commiIment to a n0n-
racial and democrIIIic South Africa was nilt-
erated. 

(c) ~ was the fnt country to impose 
a trade embargo against South Africa 1ft 
prat_1Ig8inst iIs raeiaI. policies. India was 
aIIotheblolnacrl.1M .... oillplU1haid 
on ....... clIhIUnledNlllonsandwas· 
inI ..... iR the ...... ~ c:omprahen-
- ... ....._ ......... SOUIh 

Africa. India become a party to the Interna-
tional Convention on the Suppression and 
Punishment of the Crime of Apartheid in 
October 19n. It enacted the Anti-Apartheid 
UN Convention Ad. in 1981. Over the years, 
we have given considerable material, moral 
and diplomatic assistance to the anti-apart-
heid movement in general and the African 
National Congress in Particular. 

[Ttanslation) 

Short.g. of LPG In Madhya PrecIa. 
1472. SHRIPHOOLCHANDVERMA:. 

DR. LAXMINARAYAN PAN-
DEYA: 

Will the Minster of PETROLEUM AND 
NATURAL GAS be pleased to state: 

. (a) whether Govemment are aware of 
acute shortage of LPG In Madhya Pradesh; 

(b) if so, the reasons therefor; and 

(c) the steps taken to ens .. e the imme-
diate availability of LPG Cylinders to Madhya 
Pradesh? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Generally there is. no 
short supplyof LPG rafiDs in Madhya Pradesh. 
However, when any shortage comes to n0-
tice appropriate action is ptOmptly taken. 

(ElIQlish) 

1473. SHR' BUOY KRISHNA HAN-
DIQUE: WiI the Mnsterof HONE AFFAIRS . 

. be pleased to state: 

(a) the number of n.tiiN reaiding in 
the counlry; 


